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in price of these items between those 
r produced in _ ou country and those 

imported and ho much foreign ex-
change is involved on thiS issue? 

SHRr NARAYAN DATT TIWAR'I: 
Regarding structurals, the assessed 
demand this year is 3,59,000 tonnes 
and the production anticipated is 
2 90,000 tonnes and the estimated , 
shortfall is about 100,000 tonnes. , 

In the field of other structurals also, 
for example channels and angles, the 
assessed demand is 6,30,000 tonnes and 
production anticipated, both from main 
producers and secondary producers is 
4,15,000 tonnes and the shortfall would 
~e 2,1'5,000 tonnes. That means the 
total anticipated shortfall would be 
3,74: ,000 tonnes. 

And it is in this area tha we have 
to import in order to see that the users 
do not suffer in the priority sectors. 

The foreign exchange component can 
only be known once the import ne~o­
tiations commence and I cannot give 
the fo reign exchange component just 
now. 

SHRI CHINTAMANI JENA: In the 
'Statement given by the Hon Minister . ., 
It is stated that tbe Iron and Steel 
Controller is negotiating with the re-
rOlling industry and it was round that 
:here was scope for reducion in impors 
If the rerolling industry could meet 
the demand of certain caitegories of 
priority consumers. But since 1here 
are some difficulties to corne to an 
agr ement because of lSI Certification 
and the d isagreement of consumers 
etc. it could not yet be materialised. 

. May I know from the Hon, Minister 
In case both these difficulties cannot 
be removed by an amicable settlement 
What measures the Ministry of Steei 
wants to take to find some workable 
solutions? sir, you will find from the 
statement of the Hon. Minister that 
the import of structurals are increasing 
d y by day. You will find from the 
statement that in 1980-81, it is 306',000 
tonnes. In 1981-82, it is 309,000 tonne 
and this year (six months) it has in-

creased to 507,000 tonnes. This will 
ultimately adversely atrect the con-
try's economy as well as tbe foreign 
exchange. 

SHRI NARAYAN DATT TIWARI: 
It is correct toot the Iron and ~ eel 
Controller is taking the initiative to 
invite the reroller finn!f 0 th:lt they 
can upgrade the technology that is 
available and that they can produc . 
quality structural! which are 'Feouind 
by the priority ~tors like Defence, 
electric undertakings and so On md so 
forth. The IrOD and steel Controller 
held a meeting on 9th Sel>tembeJ', 198:l 
in which he discussed tbe various 
measures that could be adopted to re-
duce imports and to prevail upon 'the 
rerolling sectors for temporary up-
,radation. 

The major items that require ch-
nological upgradation are in 'he field 
at finished sections, tha~ is, bars ~nd 
rod9. 

Then straightening machines are also 
reQuired in the field ot live tl'uduraJ . 
Balancing facility is also l'WQuinid in 
these fields, 

Only 220 folling mills out .;)1 ore 
than 1,000 have be n regis red under 
International standard cerlitlcate 
specification scheme. The aTe to uP-
grade quality so that it ean aome UP 
to the lSI specifications. A Commi 
has been constituted under the Chair-
manship of the Iron & Steel Conho). 
ler to go into all these Questiotis 
speCifically and report by the end of 
this year. The representative!! of th 
reo-rolling industry have abo beeu 1n-
vited so that their views can al80 be 
taken into account and the tecbnology 
upgradation problems can b look d 
into. 

Settiq up a of Coca PrCl~Ilfl'iDr Unit 
Kerala 

254. SHIRiI M. RAMANNA RAJ: 
Will the Minister ot INDUSTRY be 
pleased to state: 

(a) whether there is a~y licenc ap-
plication pending before Government 
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for starting a Coca processing factory 
in Kerala; 

(b) whether it is also a fact that one 
, application for starting a factory re-

commended by Kerala Government has 
been rejected bY the Union Govern-
ment; and 

(c) if so, the reasons theretor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
VIRBHADRA SINGH): (a) No, Sir. 

(b) No, Sir. 

, (c) Does not arise, 

DR. KARAN SINGH: It says 'coca 
processing factory'. Is it 'coca cola' or 
'coGonut? What is it? There is no 
such thing as 'coca factory', (Inter-
ruptions) 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT -TIWA'RI): It is 
'cocoa' . 

MR. SPEAKER: It is not cuckoo-
clock. 

SHRI M. RAMANNA RAI: The ans-
wer to my question contains two 'N()(>s' 
and one' 'does not 'arise' (Interr'Up-
Actually 'the cocoa cultivation in Jndia 
is' haVing an interesting 'history behind 
it, 'Everybody knows what is cocoa. It 
\vas ceing imported till recently. But 
to save the fo ign exohange, the Gov-
ernment of India .... 

MR SPEAKER: What is the ques-
" tion? 

SHRI M, RAMANNA RAI: I am com-
ing to the question. I am givini the 
background, That is very important, 

PROF, MADHU DANDAVATE: 
The question will come tommorrow. 

MR. S~EAKER': It is just germina t-
Ing. 

SHa~ M. RAMANNA RAI: It was 
the Government of India and t Gov-

• ernment~ of Karnataka and Kerala 

which rendered n~essary help and 
incentive to the farmers to produce 
cocoa. The cocoa required in !\ldia 
was, 4,000 metric tonnes. The moment 
the target was reached, some rumours 
against the cocoa produced in India 
started, that is. it contained acidity 
and, therefore, it was useless. So, 
Cadbury, Amul and other companies .. , 

MR. SPEAKER: Are yOU going into 
the theoretical side of it or are you 
putting a quesion? 

SHRI M. RAMANNA RAI: There 
was a report by an F AO expert one 
Mr. Hubbard; he reported that the 
cocoa produced in Karnataka and Ke-
rala contained acidity. As against that 
the CFTRI reported that 'the cocoa 
produced in India does not contain 
acidity '. The report originally submit-
ted by the FAO expert caused much 
hardship to the farmers. This is the 
background, Because of this kind of 
report by the so-called expert, etc, the 
~armers were put to trouble. Iiere 
again the CAMPCO applied for a lic-
ence for starting a processing industry. 
To prevent that, Cadbury and 'ot~en, 

.have applied fo-r a licence - , , . 

MR. SPEAKER: You put a simple 
question, whether such and such t~~ng 
has been done or not. 

SHRI M. RAMANNA RAI: I want 
to know whether the lV.Jnister is going 
to take action agaiost the concerned 
persons who misled him. 

MR. SPEAKER: That should have 
been the question '(Interruptions). 

AN. HON. MEMBER: The ... Viinister 
has not followed the question at all. 

MR. SPEAKER : You answer in the 
same way. 

SHRI VIRBHADRA SINGH: So far 
as the production ot cocoa in India 
is concerned. as the hon. Membtr has 
pointed out, the total production is 
4,000 metric tQnnes and out of that, 
2,700 metric tonnes are produced in 

,. 
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K rala. Therefore, Kerala has become 
the major preducer of cocca in the 
country. Also ther is a total ban on 
th import .of cocoa nuts .or cocoa in 
any form into the country. Sc far as 
tb report is concerned that the cocoa 
prcduced in Kerala and Karnataka 
ccntains acidity, we are nct aware of 
any such report. In any case, itPport 
of cocoa is banned by the Government. 

SHRI M. RAMANNA RAI: The Go--
vernment of India Industries lV.dnistry 
is'Sued a licence for starting a cocoa 
processing factory in fav.our ct 
CAMPeO. That factory is sufficient to 
prQcess the cOCOa produced both in 
Kerala and Karnataka. .. (Inter'I"UIP-
tions) 

SHRI E. BALANANDAN rose 

SHRI SA TISH AGARW AL : Let 
him supplement his supplementary. 

SHRI E. BALANANDAN: An appli-
cation for starting a cocoa processing 
factory in Kerala has been received by 
the Government from a private com-
pany. What is the reaction of the Gov-
ernment to . allowing the factory in 
Kerala? 

SHRI VIRBHADR'A SINGH: The 
Government have received two appli-
cations from the Kerala Industrial 
Development Corporation fQr setting 
up of a COcoa processing plant in 
Kerala. Both the proposals have been 
approved and they are in cUfferent 
stag s of implementation. 

High Cost of Indu trial Plots in Dellai 

t 255. SHRI BHIKU RAM JAIN: 
Will the Minister .of INDUSTRY be 
pleas d to stat : 

(a) whether Government have made 
a study of the problems of industrial 
growth of Dehli. 

(b) whether it is also a fact that 
hi h prices of land in D lhi have inhi-
bit d the growth of industries in the 
capital; and 

(c) the steps proposed to be take 
to curb the hieh cost .of industrial 
plots? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHR'I 
VIRBHADRA SINGl{): (a) The pro-
blems .01 Industrial Growth in Deihl 
are being constantly reviewed bY Delhi 
Administration, 

(b) There has been a steady growth 
of. small industries in Delhi. 

(c) Delhi Administratien ha;! a pro-
gramme fer development 01. industrial 
land and flatted factories which are 
made avaiiable at reasonable prices. 

SHRI BHIKHU RAM JAIN: I wiSh 
to point out that I had asked hethe-r. 
the Government have made a study 
of the problems of industrial growth 
of. Delhi and the reply is: liThe pro. 
blems of industrial growth in Delhi are 
being constantly reviewed bY Delhi 
Administration." Sir, if you ar satis-
fied with that reply, I may be permit. 
ted .... 

MR. SPEAKER: I am only concern, 
ed with your satisfaction. 

SHR'I BHIKHU RAM JAIN: I am, 
not satisfied. I am, therefore, pointing 
.out to YOU that I was interested to 
know whether any study ha been 
made by this Government as regard 
the growth .of small scale indu trie in 
Delhi. It the Delhi Administration is 
doing something, hat as the good 
of my putting my questien. It you 
agree with me, th Minister may be 
asked to put in a very corr t r ply 
and it may be postpon d. Oth rwi e, 
I may be permitted to put my supple--
mentary. 

SHRI VIRBHADRA SINGH: A ur · 
vey has b~n carried out bY th DelhI 
Administration in the Department 0 
Industrie Delhi bing a Unicn T rr~ 
tory, it i directly und r th control 
of the Central Gov rnment. W 
been suppli d information by th 
Admini tration, 




